
GOVERNMENT OF INDIA 
MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP  

 
RAJYA SABHA 

  
UNSTARRED QUESTION NO. #1245  
TO BE ANSWERED ON 27.07.2022 

  
TRAINERS REGISTERED WITH NSDC UNDER PMKVY  

  
#1245 SMT. KANTAKARDAM: 
            

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be pleased 
to state: 
  
(a) the State-wise/UT-wise details of training providers registered with the National Skill 
Development Corporation (NSDC) under the Pradhan Mantri Kaushal Vikas Yojana (PMKVY), 
and the process prescribed for the registration thereof, since the year 2020; and 
  
(b) the number of the beneficiaries getting employment or still unemployed, respectively, out of 
the beneficiaries trained under PMKVY till date? 

  
ANSWER 

  
MINISTER OF STATE IN THE MINISTRY OF 

SKILL DEVELOPMENT AND ENTREPRENEURSHIP 
(SHRI RAJEEV CHANDRASEKHAR) 

  
(a)       Ministry of Skill Development and Entrepreneurship is implementing its flagship Scheme 
‘Pradhan Mantri Kaushal Vikas Yojana’ (PMKVY), under which, since year 2020, 2929 Training 
Partners (TPs) have been registered with National Skill Development Corporation (NSDC) for 
delivering skill to the youth across the country. The State-wise/ UT-wise details of TPs 
registered since the year 2020, as on 30.06.2022, is placed at Annexure. 
  

Any legal entity established as Society, Trust, Proprietorship, Company/ Government 
Institute/Organization, etc, can register themselves on Skill India Portal (SIP) as Training 
Partner (TPs) by submitting their application form and registration fees of Rs. 10,000 (exempted 
for Government entity). Further, Inspection Agency, empaneled under NSDC, conducts 
Desktop Assessment of entity and if the entity found compliance with Guidelines for 
Accreditation and Affiliation, the entity is considered as TP Deemed Ready. The validity of TP in 
SIP is 3 years. 
  
(b)       PMKVY has two training components, namely, Short Term Training (STT) and 
Recognition of Prior Learning (RPL). Under STT component, candidates are being trained in 
short duration courses through skill development training centres (TCs) whereas under RPL 
component, candidates with prior learning experience or skills are being oriented and certified. 
Placement opportunities are being provided to STT certified candidates. Under STT 
programme, since inception of the Scheme, 70,74,613 candidates have been trained, out of 
which 24,16,610 candidates have been reported placed till 30.06.2022. 
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ANNEXURE 

ANNEXURE REFER TO THE REPLY OF RAJYA SABHA UNSTARRED QUESTION NO. 

#1245 PART (a) TO BE ANSWERED ON 27.07.2021 

State-wise/ UT-wise details of TPs registered since the year 2020, as on 30.06.2022 

State Name No. of Training Providers 

ANDAMAN AND NICOBAR ISLANDS 4 

ANDHRA PRADESH 80 

ARUNACHAL PRADESH 14 

ASSAM 82 

BIHAR 72 

CHANDIGARH 17 

CHHATTISGARH 49 

DADRA AND NAGAR HAVELI 2 

DAMAN AND DIU 1 

DELHI 112 

GOA 19 

GUJARAT 113 

HARYANA 227 

HIMACHAL PRADESH 37 

JAMMU AND KASHMIR 93 

JHARKHAND 80 

KARNATAKA 77 

KERALA 55 

Ladakh 2 

MADHYA PRADESH 244 

MAHARASHTRA 423 

MANIPUR 17 

MEGHALAYA 14 

MIZORAM 15 

NAGALAND 13 

ODISHA 162 

PUDUCHERRY 7 

PUNJAB 140 

RAJASTHAN 131 

SIKKIM 11 

TAMIL NADU 180 

TELANGANA 90 

THE DADRA AND NAGAR HAVELI AND DAMAN AND DIU 1 

TRIPURA 32 

UTTAR PRADESH 201 

UTTARAKHAND 31 

WEST BENGAL 81 

Grand Total 2929 
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